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 • Lack of utility of Birth and Death Certificate due to validity of other alternative 
documents. 

 • Lack of coordination between various departments engaged in registration  
work. 

 • Inadequate allocation of funds by States for this work. 

 Government of India is making efforts for achieving the target of cent per cent registration of 
birth and death. Continuous efforts are being made at national and State level to create 
awareness among the public about importance of registration of birth and death by means of 
various modes of publicity. Financial assistance for this purpose is also provided to the State 
Governments. 

Proposals sent by Chhattisgarh for inclusion under NHs network 

 †*408. SHRI SHREEGOPAL VYAS: Will the Minister of ROAD TRANSPORT AND 
HIGHWAYS be pleased to state: 

 (a) the roads alongwith their length in kilometres for which Chhattisgarh has sent 
proposals to include them under the National Highways network; 

 (b) the proposals alongwith the length of the roads out of the said roads approved by the 
Central Government; 

 (c) whether certain proposals have been kept pending for different reasons; 

 (d) if so, the details thereof; and 

 (e) whether the remaining proposals are likely to be approved by the Central Government 
after changes are introduced in the proposals? 

 THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI KAMAL NATH): (a) The 
Government of Chhattisgarh has not sent any proposal to include their roads into the National 
Highway network. 

 (b) to (e) Do not arise in view of (a) above 

Awarding operation and maintenance contracts for toll plazas 

 *409. SHRI SYED AZEEZ PASHA: Will the Minister of ROAD TRANSPORT AND 
HIGHWAYS be pleased to state: 

 (a) the total number of National Highways Authority of India (NHAI) toll plazas in the 
country; 

 (b) whether NHAI has a plan to award operation and maintenance contracts for 94 toll 
plazas across the country; 

†Original notice of the question was received in Hindi. 



 16

 (c)    if so, the State-wise location of the 94 toll plazas; 

 (d) whether it is a fact that Road Safety Forum has demanded ‘better-distancing and 
merging’ of some toll plazas to provide better service to people; and 

 (e) what steps will be taken by NHAI to review the location, frequency and rationalization 
of toll plazas on National Highway-5 and other highways immediately? 

 THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI KAMAL NATH): (a) 
Presently there are 176 Toll Plazas with National Highways Authority of India (NHAI). 

 (b) and (c) Bids for 92 Toll plazas were invited for engaging fee collecting agency through 
competitive bidding by NHAI. State-wise locations of 92 fee plazas are given in Statement (See 
below). 

 (d) No, Sir. 

 (e) The location of toll plaza is decided in accordance with the National Highways Fee 
(Determination of Rates and Collection) Rules, 2008 notified under the NH Act, 1956, and also 
as per provisions of the concession agreement with the Concessionaires in respect of Public 
Private Partnership (PPP) Projects. 

Statement 

State-wise location of Toll Plazas where bids were invited 

Sl. Section NH No. Name of the Plaza 
No. 

1 2 3 4 

Andhra Pradesh 

1. Ankapalli-Visakhapatnam 5 Agnampudi 

2. Nandigama-Ichapuram 5 Madapam 

3. Icchapuram-Srikakulam 5 Laxmipuram 

4. Vijayawada-Gundugolanu (31/8 km.) 5 Pattipadu 

5. Vijayawada-Gundugolanu (53/3 km.) 5 Kalaparru 

6. Rajamundry-Tuni 5 Krishnavaram 

7. Tuni-Ankapalli 5 Vempadu 

8. Visakhapatnman-Champawati 5 Nathavalasa 

9. Bomuru-Gundugolanu 5 Tanuku 
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1               2 3              4 

10. Kavalli-Nellore 5 Sunnambatti 

11. Kavalli-Ongole 5 Tangutur 

12. Ongole-Chilkaluripet 5 Bolapalli 

13. Kadtal-Armur 7 Gamjal 

14. Srikakulam-Chilakapalem 5 Chilkapalem 

15. Visakhapatnamn (PC) 5 Visakhapatnamn 

16. Adloor Yellareddy-Gundla 7 Manoharabad 
 Pochampally 

17. Kothkada Bypass-Kurnool 7 Pullur 

Bihar 

18. Gosaghat Bridge 57 Gosaghat Bridge 

Gujarat 

19. Himatnagar-Chiloda 8 Kathpur 

20. Ratanpur-Himatnagar 8 Vantada 

21. Palanpur/Khemana-Aburoad 14 Khemana 

22. Bamanbore-Garamore 8A Vaghasia 

23. Ahmadabad-Vadodara 8 Vasad 

24. AV Expressway I and II NE-1 Ahmedabad, Auda Ring  
   Road, Nadiad, Ananad, 
   Vadodara 

Haryana 

25. Badarpur-Kosi 2 Srinagar 

Jharkhand 

26. Barwadda-Panagarh 2 Garui 

Karnataka 

27. Anthrasanahally-Tavarakere 4 Karjeevanahally 

28. Tavarekara-Daddasidanahally 4 Guilalu 

29. Maharashtra Border-Belgaum 4 Kognoli 
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1            2 3            4 

30. Gabbur-Devigiri 4 Bankapur 

31. AP/Karnataka Border-Devanhalli 7 Baghepalli 

32. Hattargi-Hirebagewad 4 Hattargi 

33. Hirebagewadi-Dharwad 4 Hirebagewadi 

Maharashtra 

34. Khuni Bridge  Khuni Bridge 

35. Wagadhi nallah Bridge 7 Wagadhi nallah Bridge 

36. Amravati Bypass 6 Amravati Bypass 

Madhya Pradesh 

37. Agra-Dholpur 3 Baretha 

38. Morana-Gwaliar 3 Choundha 

39. Rajasthan/MP border-Amola Village 76 and 25 Ramnagar 

40. Amola Village-Jhansi Bypass 76 Raksha  

Orissa 

41. Bhubaneswar-Chhatia 5 Manguli 

42. Paradeep Port Connectivity 5A Srirampur 

43. Chatia-Bhadrak (Bhubaneswar) 5 Panikholi 

44. Sunakhala-Bhubaneswar 5 Gangapada 

Punjab 

45. Amritsar-Wagah Border 1 Chiddan 

Rajasthan 

46. Chittorgarh-Bichoor 76 Bassi 

47. Bichoor-Bijoliya 76 Aroli 

48. Bijoliya-Kharipur 76 Dhaneswar 

49. Pindwara-Jaswantgarh 76 Malera 

50. Jaswantgarh-Debari 76 Jaswantgarh 

51. Kota Bypass-Dermata Temple 76 Similiya 
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1                            2 3             4 

52. Gadawali River-Rajasthan/MP border 76 Mundiyar 

53. Derumata Temple-Gadawali River 76 Fatehpur 

54. Abu road-Pindwara 14 Undvariya 

55. Kishangarh-Village Kawaliyas 79 and 79A Kawaliyas 

56. Bhilwara-Chittorgarh 79 Jojro ka Kheda 

57. Udaipur-Kherwara 8 Paduna 

58. Kherwara-Ratanpur 8 Fatehpur 

59. Village Rithola-Udaipur 76 Naryanpura 

60. Chittorgarh Bypass 79 and 76 Chittorgarh Bypass 

61. ROB Kishangarh 8 ROB Kishangarh 

Tamil Nadu 

62. Kanchipuram-Waljahpet 4 Chennasamudram 

63. Chennai Bypass 45 Chennai Bypass 

64. Trichi-Tovarankurichi 45B km. 21.020 Boothakudi  
   Village 

65. Tovarankurichi Bypass end-Madurai 45B Chittampati Village 

66. Tambavaram-Tindivaram 45 Parinur 

67. Tambavaram-Tindivaram 45 Athur 

68. Kanchipuram-Chennai 4 Sripeumbudur 

69. Hosur-Krishanagiri 7 Krishanagiri 

Uttar Pradesh 

70. Kosi-Agra 2 Mahuvan 

71. Tundla-Makhanpur 2 Tundla 

72. Etawah-Sikandara 2 Anantram 

73. Shikohabad-Etawah and Etawah Bypass 2 Semra Atikabad 

74. Varanasi-UP/Bihar Border 2 VRM Bypass 

75. Allahabad-Handia-Varanasi 2 Lalanagar 
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76. Ghaziabad Hapur and Hapur Bypass 24 Dasna 

77. Lucknow-Kanpur 25 Nawabganj 

78. Sanjay Setu bridge 28C Sanjay setu Bridge/ 
   Ghagraghat 

79. Rampura Tharivan-Kokhraj 2 Katoghan 

80. Sikandara-Bhaunti 2 Sikandara 

81. Bhaunti-Fatehpur 2 Purwameer 

82. Naini Bridge 27 Naini Bridge 

83. Kali Nadi Bridge 24 Kali Nadi Bridge 

84. Moradabad Bypass 2 Moradabad Bypass 

85. Garhmukteshwar-Moradabad 24 Joya 

West Bengal 

86. Dantun-Kharagpur 60 Rampura 

87. Dankuni-Kolaghat 6 Jaladulagori 

88. Dantan-Balasore 60 Laxamanatha 

89. Kolaghat-Kharagpur 6 Debra/Baramulla 

90. Budbud-Palsit 2 Palsit 

91. Palsit-Dankuni 2 Dankuni 

92. Purnrea-Kishanganj 31 Surjapur 

Fulfilment of promises made after visit of all party 
delegation to Jammu and Kashmir 

 *410. SHRI SABIR ALI: Will the Minister of HOME AFFAIRS be pleased to  
state: 

 (a) what is the current status of fulfilment of promises made after the visit of all party 
delegation to Jammu and Kashmir with a view to finding out solutions to the ongoing problems in 
the State; and 

 (b) what is the response of the general public thereto? 

 THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS  
(SHRI AJAY MAKEN): (a) All Party Delegation visited the State in order to restore peace and  




